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No. of factory sheds utilised ,by the 
Rehabilitu,ion Industries Corporations 
Unit&-21. 

No. of displaced persons employed 
jn the three Industrial Estates-953. 

PeDdID, Election PetltlODI 

-257. SHRI SRADHAKAR SUPA-
KAR: Will the Minister of LAW be 
pleased to state: 

(a) how many Election Petition8 
field after the General Electiona in 
1967 are still pending in the different 
High Courts in India; 

(b) whether the delay in diposal i8 
mainly due to the shortage in the num-
ber of judges trying the Election peti-
.tions; and 

(c) the step8 proposed to be taken 
to expedite their disposal? 

THE MINISTER OF LAW (SHRI 
GOVINDA MENON): (a) Out of 406 

··election petitions filed before the 
various High Courts after the Fourth 
General Elections there are only 96 
petitions now pending before the res-
.pective High Courts of which 6peti-
tions were filed in the year 1968. The8e 
figures, however, do not include the 
election petitions filed before the High 
Court of Punjab and Haryana at 
Chandigarh In connection with the 
mid-tenn elections in Haryana, as the 
said information has so far not been 
received from that High Court. 

(h) and (cL There has not heen 
much delay in the disposal of the 
'Petitions by the High Courts. Ade-
quate steps have already been taken 
In consultation with the Chief JustlCf' 
of India for the expedftfous disposal of 
the petitions. 

Damare qr FOOt1rra1ns 

-2118. SHRI D. N. PATODtA: Will 
the Minister of FOOD AND AGRI-
CULTURE be pleased to state: 

(a) whether Government took ade-
quate protection in advance to avoid 

damage of foodgrains in anticipation 
of a good crop; and 

(b) if BO, the protective measure. 
ad the causes for damage in spite of 
SUCh measures? 

THE MINISTER OF STATE IN THE 
MIIDSTRY OF FOOD, AGRICUL-
TURE, COMMUNITY DEVELOPMENT 
AND CO-OPERATION (SHRI ANNA-
SAHIB SHINDE): (a) and (b) Yes, Sir. 
Advance planning for procurment. 
movement and storage was done in 
consulatiol1 with all the agencies con-
cerned as SOOn as the prospects of a 
good crop became clear. Close and 
constant coordination between these 
agenies was also established to anti-
cipate various connected problems 
likely to arise and take appropriate 
measures, including expeditious hand-
ling movement and storage of procur-
ed ,grain. Despite these precautions and 
advanCe preparations, the unprece-
dented heavy arrivals in the man dis 
Of Punjab and Haryana from the 15th 
May upto the end of June, 1968, creat-
ed temporary problems of interme-
diate shortage and movement. 

Because of the very heavy procure-
ment of food grains in Punjab and 
Haryana dUring the months of May 
and June, a calculated risk of moving 
the foodgralns to some extent by open 
wagons had to be taken to meet the 
requirement of unprecedented move-
ment within a short span Of time. 
Since the monsoons broke out earlier 
in some areas than anticipated, some 
of the wagons despatched to these 
areas, particularly in the Eastern Re-
'glon, got affected by rain. 

RebabDitation of Dlsplaeetl PerIIODi 
from East Pakistan 

-259. SHRY D. N. DEB: Will the 
Minister of LABOUR AND REHABILI-
TATION be pleased to state: 

(a) whether Government have fixed 
any target date by which the work 
relating to resettlement of the dlsplac-




